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Raipur, the 12th December 2013

NOTIFICATION

No. F 5-8/33-R./2013 -~ Whereas, Ramkrishrna Mission Ashram, Narayarpur is indulged in
multidimensional social services for the overall development of Abkujhmartya tribes and various types of
motor vehicles, inciuding bus, car and trector-trolley aowned by tie Ashvam arc being used for free
fransportation of poor and tribal children and in other socta: services;

And whereas, the State Goverment is of the opinion that it would be expedient to ¢xempt the motor
vehicles owned by Ramkrishna Mission Ashram, Narayanpur from payment of motor vehicle tax in the
public interest;

Now, therefore, in exercise of the powers conferred by Section 21 of the Chhattsgarh Motoryan
Karadhan Adhinivam 199 (No. 25 of 1991), the Siate Government, hereby, exempts the motor vehicles
owned by the Ramkrishna Mission Ashram, Narayanpur as specified in the table below, from payment of
motor vehicle tax Jeviable under Section 3 of the said Adhiniyam, with effect from the date of its publiication
in (he Official Gazette, namely 1—

TABLE

b Vehicle Type of Chasis Number Enginc
No.  Registration Bedy Number Nuimber
Number
() (2) (3) (4) (3)
1. CG21G-007s Trolley APU-1558 N/A
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Raipur, the 7th September 2013

NOTIFICATION

No. F 5-6/VII-T1/2013.— In exercise of the powers conferred by sub-section (1) of Section 23
Chhattisgarh Motoryan Karadhan Adhiniyam, 1991 (No. 25 of 1991.), the State Government, hereby,
; the following further amendment in the First Schedule of the said Act, namely —

AMENDMENT

irst Schedule of the said Act-

For clause (1} and (2) of sub-item (d) of Item IV, the following shall be substituted, namely :—

"(1}  In respect of vehicles permitted to "ply as Ordinary service or Deluxe service or
Alirconditioned service for plying for total passengers which the vehicle is permitted to carry
and the fotal distauce permitted to be covered on the routes other than Inter-State route

by the service in a day — .

(A) - In respeect of ordinary service-

(95)

{a) © Running up to 200 Kms. in a day The Rate of

with seating capacity - Monthly Tax

) up to 15 seats Rs. 2,300.00

(it) between 16 to 20, Rs. 3,000.00

(i) between 21 to 25. Rs. 3,300.00

(b) Running above 200 Kms. but not more The Rate of

than 350 Kms, in a day with seating Monthly Tax
capacity —

(1) up to 15 seats Rs. 3,000.00

(i) between 16 to 20 Rs. 4,300.00

(i) between 21 to 25 Rs. 5,000.00

() Running more than 350 Kms. in a day The Rate of

with seating capacity - Monthly Tax

. (i) up to 15 seats Rs.4,500.00

(i) between 16 to 20 Rs..5,500.00

(i) between 21 to 25 Rs. 6,500.00

(d) Running upto 300 Kms, in a day with The Rate of

seating capacity — Monthly Tax

(i) between 26 to 30 seats Rs. 5,000.00

(1) between 31 to 35 Rs. 6,000.00

(iiD) between 36 to 40 Rs. 7,000.00
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(e) Running above 300 Kms. but not more The Rate of
than 400 Kms in a day with scating Monthly Tax
capacity — it
6] between 26 to 30 seats Rs. 15,500.00__-j -
(i) between 31 fo 35 Rs. 7,500.00 |
(iii) between 36 to 40 Rs. 8,500.00
r
H Running above 400 Kms. in a day with The Rate of i |
seating capacity — Monthly Tax
(i) between 26 to 30 seats Rs. 9,000.00 \
(i)  between 31 to 35 Rs.10,500.00 ?,
(i)  between 36 (o 40 Rs.12,000.00 ‘
(2)  Running up to 350 Xms. in a day with * The Rate of
seating capacity — Monthiy Tax :i.
(D) between 41 to 45 Seats Rs. 9,000.00 i
(i1 between 46 to 50 Rs. 10,000.00
(h) Running above 350 Kms. but not more The Rate of
than 450 Xims. in a day with seating Monthly Tax
capacity —
() between 41 1o 45 seats Rs. 13,000.00 |
(i) between 46 to S50 Rs. 15,000.00
® Running above 450 Kms. in a day with The Rate of :5
seating capacity — Monthly Tax |
() between 41 to 45 seats Rs. 14,000.00
(i) between 46 to 50 Rs. 16,000.00
i Running upto 350 Kms. in a day with The Rate of
seating capacity — Monthly Tax
6} between 51 to 55 seats Rs. 11,000.00
(i1) between 56 10 60 Rs. 12,500.00
(k) Running above 350 Kms. and upto 450 The Rate of
kms in a day with seating capacity — Monthly Tax E-
() between 51 to 55 seats Rs. 16,000.00 |
(i) between 56 to 60 Rs. 18,000.00 o
I Running above 450 Kins. in a day with The Rate of“{
scating cupacity — Monthly Tax )
) between 51 to 55 seats ‘Rs. 17,000.00 ]
(i1) between 56 to 60 Rs. 19,00U.OL

(96)




TEETg I, TR 7 faamr 2013

(B)

In respect of Deluxe service —

Running up to 200 Kms. in a day with

(a) The Rate of

seating capacity -— Monthly Tax

(i) up to 15 seats Rs. 4,600.00

{ii) between 16 to 20 Rs. 5,000.00

{iif} between 21 to 25 Rs. 6,000.00

(b) Running more than 200 Kms. in a day The Rate of

with seating capacity — Monthly Tax

) up to 15 seats Rs. 6,000.00

(i) between 16 to 20 Rs. 7,000.09

(iii) between 21 to 25 Rs. 8,000.00

(¢} Running upto 350 Kms. in a day with The Rate of

seating capacity— . Monthly Tax

i) between 26 to 30 seats Rs. 9,000.00

(i)  between 31 to 35 Rs. 10,000.00

(i) between 36 to 40 Rs. 11,000.00

(d) Running above 350 Kms. but not more The Rate of

than 500 Kms. in a day with seating Monthly Tax
capacity —

(i) between 26 to 30 seats Rs. 15,000.00

(1) between 31 to 35 Rs. 17,000.00

(i) between 36 to 40 Rs. 19,600.00

(e) Running above 540 Kms. in a day with The Rate of

seating capacity — - ' Monthly Tax

() - between 26 to 30 seats Rs. 20,000.00

(if) between 31 to 35 Rs. 22,000.00

(iif) between 36 to 40 Rs. 24,000.00

) Running up to 350 Kms, in a day with The Rate of

seating capacity —

Monthly Tax

(1) between 41 to 45 seats

Rs. 16,000.00

(i) between 46 to 50

" Rs 18,000.00




saeTg e, A 7 feaw 2013

()

AT A At o 7 i kAt AP AL e s, )

(g} Running above 350 Kms., but not more
than 500 Kms. in a day with seating
capacity —

The Rate of
Monthly, Tax

(1) between 41 to 45 seats

_Rs. 25.000.00

(1) between 46 to 50

Rs. 27,000.60 -

{h) Running above 500 Kms. in a day wiih
seating capacity —

The Rate.of
Monthly Tax

6} between 41 0. 45 seats

Rs 27,000.00

(ii) between 46 to 50

Rs. 29,606.00

1) Running upto 350 Kms. in a day with The Rate of
seating capacity — Monthly Tax

6] between 51 to 55 scats Rs. 20,000.00

(if) between 56 to 60 Rs. 22,000.00

0 Running above 350 Kms, and upto 500 The Rate of
Kms. in a day with seating capacity —- . Monthly Tax. -

()  between 51 to 55 seats

Rs, 30,000.00

(i) between 56 1o 60 Rs. 32,000.00
(i Running above 500 Kims, in 2 day with The Rate of
seating capacify — Monthly Tax

® between 51 to 55 seats

Rs, 32,000.00

(i) between 56 to 60

Rs. 34,000.00

In respect of Air-Conditioned service —

1(a) Running up to 200 Kms. in a day with The Rate of
seating capacity Monthly Tax

)] up to 15 seats . Rs. 5,000.60

(i) between 16 to 20 Rs. 6,000.00

(i) between 21 to 25 Rs. 7,000.00

(b) Running more than 200 Kms. in a day The Rate of
with seating capacity — Monthly Tax

() up fo 15 seats Rs. 7,000.00

(i) between 16 1o 20 Rs. 8,000.00

(i) between 21 to 25 Rs. 9,000.00

(98}
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(c) Running upto 350 Kins, in a day wﬂh The Rate of
seating capacity — Monthly Tax
(i) between 26 to 30 seats " Rs. 10,000.00
(i) between 31 to 35 Rs. 11,000.00
(i)  between 36 to 40 Rs. 12,0600.00
(d) Running above 350 Kms. bhut not more The Rate of
than 500 Knis. in a day with seating Monthly Tax
eapacity —
()  between 26 to 30 seats Rs. 16,000.00
(i) between 31 to 35 Rs, 18,006.00
(i) between 36 to 40 Rs.28,000.00
(e} Running above 500 Xms. in a day with The Rate of
seating capacity — Moenthly Tax
(1) between 26 to 30 seats Rs. 18,000.00
()  between 31 to 35 Rs. 20,000.00
(f)  between 36 to 40 Rs. 22,000.00
§9) Running up to 350 Kms, in a day with The Rate of
seating capacity — Monthly Tax
) between 41 to 45 seats Rs. 17,000.00
()  between 46 to 50 Rs. 19,000.00
(g} Running above 350 Xms, but not more The Rate of
than 500 Kins. iz a day with seating " Monthl]y Tax
capacity — _
) between 41 to 45 seats Rs. 26,000.00
(i)  between 46 to 50 Rs. 28,000,00
{h) Running above 380 Kms, in a day with The Rate of
seating capacity — Monthly Tax
@ between 41 to 45 seats Rs. 28,000.00

(i) between 46 to 50

Rs. 30,000.00
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2)

In respect of vehicles permitted to ply as Ordinary service or Deluxe service or A

()  Running upto 350 Kms. in a day with The Rate of
seating capacity — Monthly Tax
€} between 51 to 55 seats Rs. 22,000.00
(i) between 56 to 60 Rs. 24,000.00 :
G) Running above 350 Kms. and vpto 500 The Rate of
Kms. in a day with seating capacity — Monthly Tax
(i)~ between 51 to 55 seats Rs. 30,000.00
(i) between 56 to 60 Rs. 32,00000
(k)  Running above 500 Kims. in a day with The Rate of
seating capacity — Monthly Tax
6) between 51 to 55 seats Rs. 34,000.00
(i) between 56 to 60 Rs. 36,000.00

conditioned service plying on Inter-Stale route and permit granted in the State o

Chhattisgarh by the competent Authority for total passengers which the vehicle is permitte

to carry and the total distance permitted to be covered by the service in a day —

(A) In respect of Ordinary service —

than 200 Kms. in a day with seating
capacity —

(a) Running up to 100 Kms. in a day with The Rate of
Seating capacity — | Manthly Tax
)] up to 15 seats Rs. 1,200.00
(ii) between 16 to 20 Rs. 1,600,00
(i) between 21 to 23 Rs. 2,000.00
(b) Running above 160 Kms. but not more The Rate of

Monthly Tax

) up to 15 seals Rs. 2,300.00
(i) between 16 to 20 Rs. 3,000,00
iii) between 21 to 25 Rs. 3,300.00

(1om)
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(c) Running above 200 Kms. but not more The Rate of
than 350 Kms. in a day with seating Menthly Tax
capacity —

D up to 15 seats Rs. 3,000.00
{ii} berween 16 to 20 Rs, 4,000.00
(iti) between 21 to 25 Rs. 5,000.00

(d) Rununing more than 350 Kms. in a day The Rate of
with seating capacity — Moeonthly Tax
(i} up to 15 seats Rs. 4,500.00
(i) between 16 to 20 Rs. 5,500.00
(i)  between 21 to 25 Rs. 6,500.00

(e} Rupning upto 100 Kms. in a day with The Rate of
seating capacity — ' Monthly Tax
(i) between 26 to 30 seats Rs. 2,500.00
{i1) between 31 to 35 Rs. 3,000.00
(iil) between 36 to 40 Rs, 3,500.00

() Running above 100 Kms. but not more ~ The Rate of
than 300 Kms. in a day with seating Monthly Tax
capacity —

) between 26 to 30 seats Rs. 5,000.6C
(i) between 31 to-35 Rs. 6,000.00
(i) between 36 to 40 Rs. 7,000.00

() Running above 300 Kms. but not more The Rate of
than 400 Kms. in a day with seating Monthly Tax
eapacity —

(1) between .26 to 30 seats Rs. 6,500,00

(i1} between 31 to 35 Rs: 7,500.00

{iit) between 36 to 40 Rs. 8,500.00

(h) Running above 400 Kms. in a day with The Rate of
' seating capacity — Monthly Tax
(i) between 26 to 30 seats Rs. 9,000.060

(i) between 31 to 35 Rs. 10,500.00

(3if) between 36 to 40 Rs. 12,000.00

(101)
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@) Running up to 100 Kms. in a day with  The Rate of
seating capacity — Monthly Tax
) between 41 to 45 seats Rs. 3,600.00
(i)  between 46 to 50 Rs. 4,000.00 |
' |
() Running above 140 Kms. but not more The Rate of |
than 350 Kms. in a day with seating Monthly Tax i
capaeity — ]
1
()  between 41 to 45 seats Rs. 9,000.00 |
Gi)  between 46 to 50 Rs. 10,060.00 i|
(k) Running above 350 Kms, but not more The Rate of
than 450 Kms. in a day with seating " Monthly Tax
capacity —
{i) between 41 to 45 seats Rs. 13,000.00
(i) between 46 to 50 Rs. 15,000.00
¢)) Running above 450 Kms. in a day with The Rate of
seating capacity — Monthly Tax
(i) between 41 0 45 seats Rs. 14,000.00
{1i} between 46 to 50 Rs. 16.600.60
(m)  Running upto 100 Kms. in a day with The Rate of ]
seating capacity — Monthly Tax |
O between 51 to 55 seais Rs. 4,500.00
(i) between 56 to 60 Rs. 5,000.00
{n) Running above 100 Xms. and upte 350 The Rate of
Kms. in a day with seating capacity — Monthly Tax
(® between 51 to 55 seats Rs, 11,000.00
(ii) between 56 to 60 Rs. 12,500.00
(0) Running above 350 Kms. and upto 450 The Rate of
Kms. in a day with seating capacity — Monthly Tax

(i) between 51 to 55 seats

Rs. 16,000;00

(i) between 56 to 60

'Rs. 18,000.00

(102)
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(B)

(ix) between 36 to 40

(p) Running above 450 Kms. in a day with The Rate of
seating capacity -— Monthly Tax
)] between 51 to 55 seats Rs.17,000.00
(i) between. 56 to 60 Rs.19,000.00
In respect of Deluxe service —
(a) Running up to 100 Kms. in a day with The Rate of
seating capacity — Monthly Tax
() up to 15 seats Rs. 2,000.00
(i}  between 16 to 20 Rs. 2,500.00
(iif) between 21 to 25 ~ Rs. 3,000.00
.(b) Running above 100 Kms. but not more The Rate of
' than 200 Kms. in a day with seating Manthly Tax
capacity —
6] up to 15 seats Rs. 4,000.00
(i) between 16 to 20 Rs. 5,000.00
(iif) between 21 to 25 Rs. 6,000,00
(¢) Runping more than 200 Kms. in a day The Rate of
with seating capacity — Monthly Tax
) up to 15 seats Rs. 6,000.00
(i) between 16 to 20 Rs. 7,00000
(i) between 21 to 25 Rs. 8,000.00
(d) Running upto 100 Kms. in a day with The Rate of
seating capacity — . Monthly Tax
(i) between 26 to 30 seats . Rs. 4,000.00
(iD) between 31 to 35 Rs. 4,500.00
(1) between 36 to 40 Rs. 5,500.00
{e) Running above 100 Kms, but not more The Rate of
than 350 Kms. in a day with seating Monthly Tax
capacity — '
() between 26 to 30 seats . Rs. 9,000.00
(i) between 31 to 35 Rs. 10,000.00
Rs. 11,000.00

(103)
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&y

Running above 350 Kms. but not more
than 500 Kms, in a day with seating

capacity —

The Rate of |

Monthly Tax

(i) between 26 to 30 seats

Rs. 15,000.00

(i) between 31 to 35

'Rs. 17,000.00

(iti) between 36 to 40

Rs. 19,0600.00

{g)

Running above 500 Kms. in a day with
seafing capacity —

The Rate of
Moenthly Tax

(i) between 26 to 30 seats

Rs. 20,606.60

(i) between 31 to 35

Rs. 22,000.00

(i) between 36 to 40

Rs .24,000.00

ol T

(k)

Running up to 180 Kms. in a day, with
seating capacity —

The Rate of
Monthly Tax

(i) between 41 to 45 seats

 Rs. 6,000.00

(ii) between 46 to 50

Rs. 6,500.00

®

Running above 100 Kms. but not more
than 350 Kms. in a day with seating
capacity —

The Rate of
Monthly Tax

) between 41 1o 45 seats

Rs, 16,000.00

(i) between 46 to 50

Rs. 18,000.00

9]

Running above 350 Kms. but not more
than 500 Kms. in a day with seating
capacity —

The Rate of
Monthly Tax

)] between 41 to 45 seats

Rs. 25,000.00

(i) between 46 to 50

Ly

Running above 500 Kms. in a day with
seating capacity —

The Rate of

Monthly Tax

(i) between 41 to 45 seats

Rs. 27,000.00 |

(i) between 46 to 50

(104)
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(&

(l)' Running upto 100 Kms. in a day with The Rate of
seating capacity — Monthly Tax
® between 51 to 55 seats Rs. 7,060.00
(ii) between 56 to 60 - Rs. 8,000.00
{m)  Running above 100 Kms. and upto 350 The Rate of
Kms. in a day with seating capacity — Monthly Tax
) between 31 to 55 seats Rs, 20,000.00
(i) between 56 to 60 Rs, 22,000.00
(n}) Running above 350 Kms. and upto 500 The Rate of
Kms. in a day with seating capacity — Monthly Tax

6] between 51 to 55 seats

Rs. 30,000.00

(i) between 56 to 60

Rs. 32,000.00

(o) Running above 500 Kms. in a day with
seating capacity —

The Rate of
Monthly Tax

(L betwcen 31 to 55 seats

Rs. 32,000.00

(i) between 56 to 60

Rs. 34,400.00

In respect of Air-Conditioned service —

(a) Running up to 10¢ Kms. in a day with The Rate of
seating capacily —— Monthly Tax
() up to 15 seats Rs. 2,000.00
(i) between 16 to 20 Rs. 2,700.00
(i) between 21 to 25 Rs. 3,500.00

(M) Running above 100 Kms. but not more

The Rate of

than 200 Kms. in a day with sealing Monthly Tax

capacity —

)] up 1o 15 seats Rs. 5,600.0¢

(i) between 16 to 20 Rs. 6,000.00
Rs. 7,000.00

(i) between 21 to 25

(105)
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{c} Running more than 200 Kms. in a day The Rate of
with seating capacity — Monthly Tax
(i) up to 15 seats Rs. 7,000.00
(ii) between 16 to 20 Rs. 8,000,00
(iil) between 21 to 25 Rs. 9,000.00
(d) Runping upto 100 Kms. in a day with The Rate of
seating capacity — Monthly Tax
{1 between 26 to 30 seats - Rs. 4,200.00
(i) between 31 to 35 Rs. 5,000.00
(iit) between 36 to 40 ~ Rs .6,000.00
{e) Running above 100 Kms. but not more The Rate of
than 350 Kms, in a day with seating Monthly Tax
capacity —
63} between 26 to 30 seats Rs, 10,000.00
(i) between 31 to 35 Rs. 11,000.00
(iii} between 36 to 40 Rs. 12,000.00
(f) Running above 350 Kms. but not more The Rate of
than 500 Kms. in a day with seating - Monthly Tax
capacity —
) between 26 to 30 seats Rs. 16,06G0.00
(ii) between 31 to 35 Rs. 18,006.00
(i) between 36 to 40 Rs. 20,000.00
{g} Running above 500 Kms. in a day with The Rate of
seating capacity — Menthly Tax
(i) between 26 to 30 seats Rs. 18,000.00
(i) between 31 to 35 Rs. 20,000.00 |
(iil} between 36 to 40 Rs, 22,000.00
() Running up te 100 Kms. in a day with The Rate ofg-‘

seating capacity —

() between 41 to 45 seats

Rs. 6,500.00

{it} between 46 t¢ 50

Rs. 7,000.00

(108)
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)  Running above 100 Kms. but not more The Rate of
than 350 Kms. in a day with seating Monthly Tax
capacity —

(D between 41 to 45 seats Rs. 17,600.00
(ii) between 46 to 50 Rs. 19,000.00

)] Running above 350 Kms. but not more The Rate of
than 500 Kms. in a day with seating Monthly Tax
capacity —

1) between 41 to 45 seats Rs. 26,000.00
@) between 46 to 50 Rs. 28,000.00

(k) Running above 500 Kms. in a day with The Rate of
seating capaity — Monthly Tax
(i) between 41 to 45 seats Rs. 28,000.00
(i) between 46 to 50 Rs. 30,000.00

) Rupning upte 100 Kms, in a day with The Rate of
seating capacity — Monthly Tax
® between 51 lo 55 seats Rs. 7,500.00

() between 56 to 60 Rs. 9,000.00

{m) Running above 100 Kms. and upto 350 The Rate of
Kms, in a day with seating capacity - Monthly Tax
§)) between 51 to 55 seats Rs. 22,000.00
(i1) between 56 to 60 Rs. 24,000.00

(n} Running above 350 Kms, and upto 500 The Rate of
kms. in a day with seating capacity — Monthly Tax
)] between S1 to 55 seats Rs. 30,000.00
(ii) between 56 to 60 Rs. 32,000.00

{0) Running above 300 Kms. in a day with The Rate of
seating capacity — Monthly Tax
» between 51 to 55 seats Rs. 34,000.00

(if) between 56 to 60

Rs. 36,000.00

(107)
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2. Forsub-item (e) of item IV of First Schedule, the following shall be substituted, namely —=

“{e}  Vchicles permitted to carry more than six passenger and kept as —

(1) Reserve Stage Carriage —

Q] for Ordinary Bus Rs. 100-00 per seat per month
(i) for Dcluxe Bus Rs. 140-00 per scat per month
€0 for Air-Conditioned Rs. 180-D0) per scat per month
{2) Omni bus (used) as Transport vehicle / passenger Transport

vehicle —
(i) for Ordinary Bus Rs. 100-00 per seat per month
(i1} for Deluxe Bus Rs. 140-00 per scat per month
(i)  forAir-Conditioned Rs. 180-00 per seat per month”

3 Yor Explanation (2) of First Schedule, the following shall be substituted,, namely =-—

"Explanation (2} i(—

(a) For the purpose of item c(i), “an cxpress service” shall mean a service
which is permitted to ply by the Transport Authority.

(o)} For the purpose of sub-item (d) (1) and (2) rate of tax arc based on
"Ordinary service", "Deluxc service" and "Air-conditioncd service”
"Ordinary scrvice" includes "Express service" "Siceper-coach ar "Semi
sleeper coach" and "Deluxe service" includes "Deluxe-Express service”
"Deluxe sleeper-coach” and "Deluxe semi-sleeper coach™.

{c) Rate of monthly tax under sub-item {d)(1) and (2) is based on total running
distance under a permit per day and total number of passengers which a
vehicle is permitfed o carry. Where the vehicle is fitted with berths, the
calculation of number of seats shall be arrived at as per Explanation (

=)

and caleulation of tax shell be done accordindingly and proper tax slab sha!
be identified therefor,”

4. In clausc (it) of Explanation (8) of First Schedule, after the words "an unauthorized trip'
the words" or an unauthorized installation of seats and/or bert in a public service vehicle
shall be inserted.
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' o wHieR 5729/0h./91./2012.~ In exercise of the power conferred by clause (¢) of serial

.. number I'V of First Schedule of the Chhattisgarh Motoryan Karadhan Adhiniyam, 1991 (No.

- 25 of 1991) the State Government hereby, notifies the following places mentioned in column

~ (3) of the table below as the adjacent areas to the City/Town as mentioned in column (2)
of the said table for the purpose of City Routs, namely —

S.No. | City 7/ Town Adjacent Places / Areas
(1) 2) (3)
01 Jagdaipur I | Jagdalpur to Badanji Via - Sanjay Market, Balajee
Mandir, Dharampura No. 02, Kumrawand, Karanji, Potanar,
Chhapar, Bhanpuri

2 | Jagdalpur to Bastar Hat Via - Sanjay Market, Circuit
House Chowk, Amaguda Chowk, Aasna, Metawada, Bastar
Hat. '

% : 3 { Jagdalpur to Nagarnar Via- Sanjay Market, Court
: ' Chowk, Raillway Station Chowk, Police Station Bodh
(Ghat, Dandami Madiya Chowk, Raipur Mod Chowk,
Adawal, Sernara Market, Nagarnar.

4 | Jagdalpur to Bademurma Via- Sanjay Market, Court
Chowk, Railway Station Chowk, BodhGhat Chowk.
Sargipal. Niyanar, Jatam, Ulnar. Bade Murma.

5 | Jagdalpur to Keshloor Via - Sanjay Market, Guru
Govind Singh Chowk, Geedam Naka, Parpa, Pandaripani, _s
Dimrapal, Teli Marenga, Keshloor,
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